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DHANAi6AY BAIJAL 

Date : .11.2024 
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Advocate for the Respondent No.7 
2/20 B Lower Ground Floor, 
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New Delhi:110014 

Code: 2906 
E-mail: dhananjay@dbaijallaw.in 

Phone:- +91 9958667540 
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GOVERNMENT OF TELANGANA 
ABSTRACT 

 
 

EFS&T Department  - Constitution of Steering Committee for effective 
implementation of Air Quality in certain cities of Telangana State – Orders-
Issued.  
ENVIRONMENT, FORESTS, SCIENCE & TECHNOLOGY (FOR.III) DEPARTMENT 
 G.O.Rt.No. 84                                                            Dated: 07-06-2019 

                                                                                Read the following:- 
 

 
1) G.O.Rt.No.182, EFS&T (For.III) Deptt., dated:20.11.2018. 
2) G.O.Rt.No.143, EFS&T (For.III) Deptt., dated:14.3.2019. 
3) From the M.S., TSPCB, Hyd., Lr.No.93 /TSPCB /LAB/EPCA 

            /2019-339, dated: 14.5.2019. 
 

 

*****  

O R D E R: 
 

               In the G.O.1st read above, the Air Quality Monitoring Committee 
(AQMC) for preparation and implementation of  Action Plan for attaining  
Ambient  Air Quality(AAQ) for lowering of Air Pollution places  of Hyderabad, 
Patancheru and   Nalgonda.  In the G.O.2nd read above, the District Level 
Monitoring Committee was also constituted for  implementation of  the Action 
Plan in HMDA Area and Nalgonda District. 
 

2.     The Member Secretary, Telangana State Pollution Control Board, 
Hyderabad  in his letter 3rd read above,  with reference to the discussions 
held between the Chairman, Telangana State Pollution Control Board 
(TSPCB) and the Chairman,  Central Pollution Control Board (CPCB), the  
Member Secretary, TSPCB  has requested for the following actions:  

i) A steering committee  headed by the Chief Secretary has to  
be  constituted 

 

ii) The overall in-charge for implementation of the  action  plan  
in city has to be designated. 

 
 

iii) To nominate a suitable officer as the nodal officer for  this 
programme at the  state level who would co-ordinate with 
MoEF&CC and CPCB on the one hand  and the city level 
committee  on the other. 
 

3.        Government after careful consideration of  request of the Member 
Secretary, Telangana State Pollution Control Board hereby constitute the 
Steering Committee with the following members: 
 

1) Chief Secretary to Govt.           - Chairman 
2) Spl.C.S./ Pr.Secy/Secy.,  EFS&T Deptt.,         - Member 
3) SPl.C.S.,/Pr.Secy/Secy.,  MA&UD Deptt.,       -Member 
4)  SPl.C.S.,/Pr.Secy/Secy., TR&B Deptt.,         -Member 
5)  SPl.C.S.,/Pr.Secy/Secy., I&C Deptt.,             -Member 
6 Municipal  Commissioner                              - GHMC          

            7)  The Member Secretary,  
                 TSPCB., Hyderabad.                                   -   Member Convener 
 
 
 
 
                                                                                                  (P.T.O) 
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:2: 
 

 

4.    The Commissioner of Greater Hyderabad Municipal Corporation is 
herewith nominated as head for overall implementation of the  Action Plan in 
the city at GHMC area. 
 

 5.   The Member Secretary, Telangana State Pollution Control Board is 
nominated as nodal officer at the state level to co-ordinate with the Ministry 
of  Environment Forest & Climate Change (MoEF&CC) and Central Polluition 
Control Board. 
 

        (BY ORDER AND IN THE NAME OF THE GOVERNOR OF TELANGANA) 
 

 

                                   AJAY MISRA 
SPECIAL CHIEF SECRETARY TO GOVERNMENT (FAC) 

 
 

To  
The Member Secretary, Telangana State Pollution Control Board, Hyderabad.  
The Director General, Environment Protection Training and Research 

Institute, Hyderabad.   
The Commissioner / Director  of  Transport, Hyderabad. 
The Commissioner/Director of Industries, Hyderabad. 
The Commissioner/Director of  Urban Development, Hyderabad. 
The Commissioner/Director, of Agriculture, Hyderabad. 
Copy to:  

  The  Transport, Roads & Buildings  Department Telangana State, Secretariat,  
          Hyderabad. 
  The Industries & Commerce  Department  Telangana State, Secretariat,  
      Hyderabad. 
  The Municipal Administration &Urban Development  Department , 
      Telangana State, Secretariat, Hyderabad.  
 The Agriculture & Cooperation Department, Telangana State, Secretariat,  
       Hyderabad. 
 The Central Pollution Control Board, Regional Directorate of (South) 

 “Nisarga Bhawan”, 1st Floor, Thimmaiah Road, 7th ‘D’ Cross,  
  Shivanagar, Bengaluru- 560079. 

The   P.S to C.S., 
 The  P.S to Spl. C.S., EFS&T Department. 
  Sf /Sc. 
 
 
 

// FORWARDED :: BY ORDER // 
 

 

              SECTION OFFICER 
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ANNEXURE R-7/8 

City Amount received year wise Total amount 
received 

Expenditure 
incurred 

%of 
utilization 

Hyderabad& 
Patancheru 

2020-21:  234.0 

603.54 427.86 70.89% 
 

2021-22: 118.0 
2022-23: 91.5 
2023-24 160.04 

Allocated fund for FY 2024-25 Rs. 112.36 
Crores (102.75 cr.+ 9.61 cr. incentive)     

Fund received under NCAP (Rs. in Crores): 
Hyderabad 2019-20: 10.8 

10.8 9.75 90.27% 
 2020-21: Nil 

2021-22: Nil 
Nalgonda 2019-20: 0.10 

5.29 2.76 52.17 % 
 

2020-21: 0.38 
2021-22:  0.468 
2022-23:  0.76 
2023-24 3.582 

Allocated fund for FY 2024-25 Rs.2.01 Crores    
Patancheru 2019-20: 0.10 

0.48 
 

0.48 
 100% 2020-21: 0.38 

2021-22:  Nil 
Sangareddy 2019-20: Nil 

3.465 2.99 
 

86.29% 
 

2020-21: 2.0 
2021-22:  0.315 
2022-23:  0.70 
2023-24 0.45 

Allocated fund for FY 2024-25 Rs. 1.47 Cr.    
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Tilak Singh <tilak@dbaijallaw.in>

Service in OA No. 1228 of 2024 on News Item titled "Lancet study links alarming mortality rates to
poor air quality 12 Strategies to combat country's air pollution crises" appearing in the Indian
Express dated 13.09.2024
1 message

Tilak Singh <tilak@dbaijallaw.in> 4 November 2024 at 12:50
To: secy-moef@nic.in, cb.cpcb@nic.in, membersecretarygpcb@gmail.com, ms-gpcb@gujarat.gov.in, ms@kspcb.gov.in, msdpcc@nic.in, net.wbpcb-
wb@bangla.gov.in, ms@mpcb.gov.in, mspcb-hp@nic.in, ms@uppcb.in
Cc: Dhananjay Baijal <dhananjay@dbaijallaw.in>

Dear Sir/Madam,

Please find the attached Status Report on behalf of Respondent No. 7-
Telangana Pollution Control Board, in the captioned matter, filed by Mr Dhananjay Baijal, Advocate for Respondent Telangana Pollution Control
Board.

--
Regards,
--
Tilak Singh
Registered clerk of Mr. Dhananjay Baijal, AoR
+917982588954
2/20 B Jangpura A,
Lower Gr. Floor,
New Delhi - 110014

Report-1.pdf
11188K
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